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SLP(C) No. 13853-13864 OF 1999

| TEM No. 204 Court No. 8 SECTI ON | VA
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.13853-13864/1999
(From the judgenent and order dated 17/04/1999 in MA 60-65/95 and
69-74/ 95 of The HI GH COURT OF M P AT GALI OR)
NATI ONAL | NSURANCE CO. LTD. Petitioner (s)
VERSUS
MOHD. AYUB & ORS Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )

Date : 09/11/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE D. P. MOHAPATRA
HON BLE MR, JUSTI CE P. VENKATARAMA REDDI

For Petitioner (s)
M. B.K Satija, Adv.

For Respondent (s)
M. K K Gupta, Adv.

M. TN Si ngh Mehta, Sr. Adv.
Ms Rani Chhabra, Adv.

M. Goodwi || | ndeevar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st after three weeks.

(Usha Bhar dwaj ) (V. P. Tyagi)
P.S. to Registrar Court Master



